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IN THE CENTRAL ADMINISTRATLIhIE TRIBUNAL  

HYDERABAD BENCH 	At HYDERABAD. 	/ 

O.A. 145/93. 	 of Decision 	13.4.1994. 

M.C. \Ieeraiah 	 .. Applicant. 

Vs 
El 

The Supdt. of Post Ofifices, 
Anantapur Division -' 515 001. 

The Post [laster General, 
A.P. Southern Region, 
Kurnool - 518 005. 

The Chief Post [laster General, 
A,P, Circle, Dak Sedan., 
bids, Hyderabad-500 001. 

The Director General, 
Department of Posts, 
New Delhi - 110 001. Respondents. 

Counsel for the Applicant 	: Mr. Krishna Devan 

Counsel for the Respondents 	: Mr. N.R.Devaraj, Sr 	CGSC, 

CORAM: 

THE HQN'aLE SHRI JUSTICE V. NEELADRI RAG : VICE CHAIRMAN 

THE HDN'BLE SHRI R. RANGARAJAN : MEMBER (AmN.) 
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O.A.NO. 146/93. 

JUDGMENT 
	 Dt: 13.4.1994. 

(As PER RON' BLE SHRI JUSTICE V.NEELADRI RAO, VICE CHAIRMAN) 

Heard Shri Krishna Devan, learned counsel for 

the applicant and Shri N.R.Devaraj, learned standing 

counsel for the respondents. 

2. 	This OA was filed praying for a declaration 

that the applicant is entitled for promotion under the 
(TBOP) 

meBbundçromotiOfl/Scheme from 1.8,1991 and under 
— (BCR) 

the Biennial cadre Reviewtfrom 1.10.1991 and for a 

direction to the resrondents to fix his pay in the 

scale of pay under TBOP from 1.8.1991 and BCR from 

1.10.1991 by applying FR 22(c) and to further direct 

a 	 the responden1s to pay the arrears. 

3 	Shri Krishna Devan, learned counsel for the 

applicant submitted that this OA is not pressed as 

he was flxnxtkxktxk Nxx 	±x already given 

the promotion under TBOP from 1.8.1991 and under BCR 

from 1.10.1991, by the order dated 19.10.1993 and 

hence the OA had become infructuous. 

n 
4. 	Accordingly, this OA is dismissed. No costs. 

(R.RANGARAJAN) 	 (V.NEELADRI RAO) 
MEMBER (A.DMN.) 	 VICE CHAIRMAN 

I 

DATED: 13th April, 1994. 
Open court dictation. 

Iputy Registrar(J)CC 

M. 
sn 

The Superintendent of Post Offices, Aflantapur i1.vasion-1. 
The Postmaster General, A.P.Southern Region, Kurnool-5. 
The Chief Postmaster General, A.P.Circle, Dak Sadan,Abids,Hyd-1. 
The Director General, tept.of Posts, New Elhi-1, 

S. One copy to Mr.Krishna Devan, Advocate, CAT.i-Iyd. 
One copy to Mr.N.R.Devraj, Sr.CGSC.CAT.Hyd. 
one copy to Library, CAT.Hyd. 

8flOne spare copy. 
pvmH 
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TED BY 	 COAREDY 

CHECKED &Y 	 ?1PPRQW-ED 2Y 

IN THE CENTRAL ADMINISTRATIVE TRIB JNAL 
HYDEPASAD BENCH AT HYDERADAD 

THE NON' ELL: MR.JUSTICE V.NEELADRI RAG 
VICE CHAIRMAN 

THE HON'I3LE MR.AJa.G0RTT-a aMEMBER(AD) 

THE NON' BLE MR OTtCHANDRASEICHAR PEDDY 
F 	.MEMBE5&JUDL) 

AND 

THE J-ION'BLE MR.R.RANGARAJAN : M(ADMN) 

Lted \-- H_1994 	• 	- 

OWJUrnMENT 	 - 

J/R.A./C .MN0. 

- 	
•. O.A.NO. 

- T.A.No. 	 (w.p. 

Admit d and Interim flirection 
Issued 

Allowe 

ispose of with directions 

Disrnisseji as witbdrawn-. 

thsmiss€jd for Lefault. 

• 	 Rejectee/Ordered.  

No order as to costs. 

SPATCVA  




